N
"o
AT AT SATRFTOT, FIrwhraT 9F & GI31 HT5T
CONSTITUTION OF ITAT KOLKATA ZONE
(07/09/2026 TO 11/09/2026) ™
grefas/ difem/ sraret ey x i
In Hybrid/Physical/Virtual Mode
[ 11/09/2026 (vpFaT) wH, T, Fefe, fu, arEEa]
[11/09/2026 (Friday) M.A., S.A., Clubbing, E.H. Applications]

Lic oA | AT e
Bench Cnnstiljutiun Court Room

Shri George Mathan, [M

B & _ 2

Shri Rakesh Mishra, AM
[ At10.30 am ]

Shri George Mathan, JM
C & 2
Shri G. Gurusamy, AM I
[ After "B" Bench |
Shri George Mathan, JM
Cuttack & 2
Shri G. Gurusamy, AM
[ After “C” Bench |

! Shri Rajesh Kumar, AM
| A & - 3
, Shri Pradip Kumar Choubey, AM
[ At 10.30 am | |
‘ Shri Rajesh Kumar, AM |
! D & , 3 |
| Shri Pradip Kumar Choubey, AM ' '
[ After “A" Bench |
Shri Laxmi Prasad Sahu, AM
Guwahati . & 1 |
| Shri Yogesh Kumar US, J]M
. [ At 10.30 am |
Shri Yogesh Kumar US, J]M

‘i SMC & 4
|

—

, I Shri Rakesh Mishra, AM |
| [ After “Guwahati” & “B” Bench ]
Kolkata Shri Yogesh Kumar US, ]M

. Old Appeal &
. Cases Shri Rakesh Mishra, AM 4

i [ Only on 09/09/2026 (Wednesday) after “SMC” Bench |

| Shri Ratnesh Nandan Sahay, AM

| Ranchi & Ph}'&itﬂl at

. Smt. G. Rajani, J]M ITAT, Ranchi
[ At 10.30 AM. | |

Note : 1. Patna Bench will not function during this week.
2. “Kolkata Old Appeals” Bench will function only on 09/09/2026 (Wednesda

hlsy

e - —— —

o




8426, 1233 PM

KOLKATA-CL-202888p07 him

INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 07-SEPTEMBER-2026 (MONDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

141 2406/k0L/2026

[A] DD JHAJARIA FOUNDATION

IN COURT ROOM 3
GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

Srl | Appeal Number ‘.':.:':‘ Assessee Name Remarks

1 53};5%’525 20162017 | [A] M/S. FILTER MANUFACTURING INDUSTRIES PVT. LTD.

2 ﬂﬂéﬁ;‘;g 2017-2018 | [A] M/S. FILTER MANUFACTURING INDUSTRIES PVT. LTD. |
3| 412!&112025 2014-15 | [A] EBIX TRAVELS PRIVATE LIMITED

4| 5104 ;E;uzuzs 2023-2024 | [A] BHANDARI AUTOMOBILES PRIVATE LIMITED

8 | s ﬂIcTot'zuzs 2023-24 | [D] BHANDARI AUTOMOBILES PRIVATE LIMITED |
3 (o ﬂ-:rcritznzs 2011-2012 | [A] M/S. DIAMOND APARTMENTS PVT, LTD.

Al [ IEGLZDES 2021-22 |[A] APL METALS LIMITED .
8 | 3140k /2025 |2022-2023 | [A] EASTERN MICROPOR PVT, LTD. |
g |1TA 738/K0L/2026| 2012-2013 | [A] DEV RANJAN BANERJEEE (HUF) :
10 |TTA 747/K0L/2026| 2014-15 | [D] BENGAL BEVERAGE PRIVATE LIMITED |
11 |ITA 750/K0L/2026| 2015-16 | [A] CLOAST TRADE & SERVICES PVT. LTD.

12 |ITA 753/KOL/2026| 2018-19 |[A] ASSOCIATED ROAD CARRIERS LIMITED '

21 1000 %%Lmz& 2012-13 | [A] FUTURESOFT SUPPLIERS PRIVATE LIMITED 1

TTA

Deputy Registra
04-Sep-2026|

fils (T IudiSISKOLKATA-CL-202652p07 htm
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KOLKATA-CL-20265ep07.htm

INCOME TAX APSELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION,

IN COURT ROOM 3

Assmt.

Srl | Appeal Number Vs Assessee Name Remarks

ITA |
L | ye76/0L/2024 | 20152016 [A] RASHMI PODDAR !
2 |ITA 275/K0L/2025| 2017-18 | (D] VIKRAM MALPANI (EFILING) !
3 |1Ta 267/K0L/2025| 2017-18 |[P) ANUBANDH FINANCIAL SERVICES PRIVATE LIMITED i
(EFILING) |
4 |ITA 358/KOL/2025| 2010-11 |[D] ARISTRO CAPITAL MARKETS LIMITED I
r

ITA

5 | J061/koL/2025 | 2019-2020 | [A] BAIRANG LAL AGARWAL
ITA
6 | 1885/KoL/2026 | 2008-2009 | [A] BHUMIKA FISCAL SERVICES PVT, LTD.
7 |ITA 110/KOL/2026| 2018-2019 | [A] ANANDA SWARUP NUNDY ;!
ITA ; }
8 1884/KOL/2026 2017-2018 | [A] ARUN KUMAR BHAUMIK i
9 |ITA 799/KOL/2026| 2016-2017 | [A] ABU HOSSEN GAZI -
10 |ITA 802/KOL/2026| 2018-2018 | [A] BHARAT SUPPLY AGENCY
ITA i
11| 5us2/0L/2026 | 20142015 | [A] M/S. ADITYA SUPPLIERS PVT. LTD. n
ITA .
12| auoLj0zs | 20202 [A] APARESH CHATTARA) |
5% ITA 2018-19 | [A] CHINPAL CO OPERATIVE LABOUR CONTRACT AND '
2430/K0L/2026 CONSTRUCTION SOCIETY LIMITED

Deputy Registrar

04-Sep-2026)

file /G iudiS IS MOLKATA-CL-20265ep07 him
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KOLKATA-CL-20265ep07 him

INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

IN COURT ROOM 3

Srl | Appeal Number "3:'::‘ Assessee Name Remarks

1 | co 38/k0L/2026 | 2009-2010 | [A] ARENA TEXTILES AND INDUSTRIES LIMITED

2| ISDAUIBES 2020-2021 | [A] M/S. AIR WATER INDIA PRIVATE LIMITED

3l [ ﬂgﬁ;znzs 2009-2010 | [D] ARENA TEXTILES & INDUSTRIES LIMITED

# | e ﬂlc-{l;tlﬂzﬁ 2015-16 | [D] BLA PROJECTS PRIVATE LIMITED

] [ — II{IET.IZDES 2016-17 | [D] BLA PROJECTS PRIVATE LIMITED

6 | i ;Krguznzs 2017-18 |[D] BLA PROJECTS PRIVATE LIMITED

Al [P fﬂ;’;_‘fms 2018-19 | [D] BLA PROJECTS PRIVATE LIMITED

8 | 5006 ;ughuzuzs 2019-20 | [D] BLA PROJECTS PRIVATE LIMITED -
- [ m‘g‘mm 2021-2022 | [A] CRICKET ASSOCIATION OF BENGAL

10 |ITA 805/KOL/2026| 2018-19 | [D] AMIT JHUNJHUNWALA |
11 |1TA 809/KOL/2026| 2017-18 | [D] DEBLOK CONSTRUCTION PRIVATE LIMITED E
12 |TTA 810/KOL/2026| 2018-19 | [D] DEBLOK CONSTRUCTION PRIVATE LIMITED |
13 |TA 811/k0L/2026| 2013-14 | [D] BHUMIKA CHAURASIA

14 | A 81202026 201516 ) BASANTI PROGOTI SAMABAY KRISHI UNNAYAN SAMITI

15| a5 ;Fui.rzoz 5 [2023-2024 | 1) APPL FOUNDATION

16|, 435;{&;2{115 2023-24 | [D] DEVANSH TOWNSHIP PRIVATE LIMITED

| . ,fliLALRUZE 2023-24 | [D] CAPTOWN TRADELINK PRIVATE LIMITED

1 [ rguznzﬁ 2023-24 | [D] ACETYLENE TREXIM PVT LTD

i
|
|
|

W |
Deputy Registrari
04-Sep-2026
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KOLKATA--CL-20268ep07 him

INCOME TAX A" PELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF A BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER -
IN COURT ROOM 3 1
GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.
Srl | Appeal Number l::::.t‘ Assessee Name Remarks
[A] M/S. LNB RENEWABLE ENERGY PVT, LTD. (HIGH COURT
1 |CO117/KOL/2018| 2013-14 |ioe ~mony
5 ITA 5013-14 | [D] M/S. LNB RENEWABLE ENERGY PVT. LTD. (HIGH COURT
2011/KOL/2018 DIRECTION)
ITA
3 | 1320/K0L/2024 2018-19 | (D] MS. TISTA TRADELINKS PVT LTD
ITA
4 | 1g02/k0L/2025 | 2012-2013 | [A] ASHIT DAS _;
ITA z
S | 1803/KoL/2025 |2013-2014| [A) ASHIT DAS |
ITA . |
6 | 2416/k0L/2025 2022-2023 | [A] AJOY SAHA E
TTA I
7 | 2417/k0L/2025 |2018-2019 [A] APEEJAY SURRENDRA PARK HOTELS LTD. :
ITA :
8 | 2a31/k0L/2005 |2018-2019 [D] APEEJAY SURRENDRA PARK HOTELS LIMITED |
ITA :
9 | Jgoa/koL/2025 | 202223 [A] DADRA EXIMP PRIVATE LIMITED |
ITA -
10 | 3,46/k0L/2025 |2022-2023 [A] ABODH MEMORIAL TRUST .
ITA |
11| 3148/k0L/2025 2018-2019 | [A] BISWANATH RAM BECHAN SHAW |
ITA
12| 51c6koL/2025 | 209910 [D] ABEX INFOCOM PRIVATE LIMITED |
13 |ITA 262/KOLj2026| 2021-22 |[A] ESL STEEL LIMITED |
14 |ITA 836/KOL/2026] 2018-2019 | [A] BABUL RAY .
15 |ITA 837/KOL/2026| 2018-2019 | [A] BABUL RAY |
ITA
16 | 5332012026 | 202021 [D] APAN JEWELLERS
ITA
17 | )a46/K0L/2026 2012-2013 | [A] DEEPSIKHA DISTRIBUTORS PVT, LTD.
ITA s
18 | SacaoL/2026 | 2012 2013 | [A] AVLOKAN VINIMAY PVT, LTD.
|
'!
Deputy Rﬂg!ﬂtﬂlr;!
04-5ep-2025,
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 07-SEPTEMBER-2026 (MONDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2
GOOGLE MEETING ID - RON-RRQO-ANT

Srl | Appeal Number “ﬁ:} Assessee Name Remarks
1 |ITA 112/K0L/2020| 2002-03 | [A] UNIWORTH TEXTILES L7D.

> |1TA 921/KOL/2026 | 2015-2016 | [A] THE GANGES MANUFACTURING COMPANY LTD.
3 | BMA 2/KOL/2026 |2018-2019 | [A] PRADIP KUMAR BOTHRA

4 | BMA 3/K0L/2026 | 2018-2019 | [A] PRADIP KUMAR BOTHRA

5 | BMA 4/K0L/2026 | 2018-2019 | [A] KRITIN BOTHRA

6 | 1a8 ,’Ilt-g?.flﬂzﬁ 2012-13 | [A] SRI GAYATRI MINERALS PRIVATE LIMITED
e ﬁ{&ﬂmﬁ 2016-2017 | [A] MIDNAPORE COLLEGE

) ﬂgiﬂﬂlﬁ - | [A] HUMAN AND ENVIRONMENT ALLIANCE LEAGUE
-1 1P Ig‘;ﬂm - | [A] HUMAN AND ENVIRONMENT ALIANCE LEAGUE

Deputy Registrar
04-Sep-2026|




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

GOOGLE MEETING ID - RON-RRQO-ANT

IN COURT ROOM 2

Appeal Number

Assmt.
Year

Azsesseec Name Remarks

ITA
2624/K0L/2024

2017-2018

[A] RSD NATURAL RESOURCES PVT. LTD.

ITA
2293/KOL/2025

2011-2012

[A] INDRALOK INVESTMENT CONSULTANTS PVT. LTD.

ITA 353/KOL/2026| 2019-2020

[A] LINKUP FINANCIAL CONSULTANTS PRIVATE LIMITED

ITA 976/K0OL/2026| 2014-15

[D] GLASSEYE TRADERS PRIVATE LIMITED

ITA 977/KOLJ2026| 2014-15

[D] GLASSEYE TRADERS PRIVATE LIMITED

ITA 981/KOL/2026| 2016-17

[D] LINKPLAN COMMGSALES LIMITED

ITA e
1153/KOL/2026 2016 | [D] M/S. GULZAR HIRE PURCHASE PVT LTD

ITA -
2148/K0L/2026 2017-2018 | [A] THE JALPAIGURI r:em COOPERATIVE BANK LIMITED

Deputy Registrar
04-Sep-202,




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2
GOOGLE MEETING ID - RON-RRQO-ANT
srl | Appeal Number ‘“,f,::f‘ Assessae Name Remarks

1 |ITA 647/KOL/2026| 2015-2016 | [A] KUTCHINA HOMZE MAKERS PRIVATE LIMITED

2 |ITA 944/KOL/2026|2019-2020 | [A] I T C LIMITED

ITA =)
3 | 2340/K0L/2026 |2016-2017 | [A] H.P. ISPAT PRIVATE LIAITED

ITA
2219/K0L/2026

2019-2020 | [D] ITC LIMITED

Deputy Registrar
04-Sep-2026|




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2
GOOGLE MEETING 1D - RON-RRQO-ANT
Srl | Appeal Number “;::rt' Assessee Name Remarks

ITA
1440/K0L/2024

2 |BMA 11/KOL/2026 | 2024-2025 | [A] VIKRAM SWARUP

2018-2019 | [A] M/S. KARVA AUTOMART LTD.

3 |BMA 12/KOL/2026|2024-2025 | [A] GAURAV SWARUP

Deputy Registrar
04-Sep-2026|




214426, 11:32 AM KOLKATA-CL-20265ep07 him

INCOME TAX KOLKATA
CAUSE LIST OF C BENCH FOR 07-SEPTEMBER-2026 (MONDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE GOPALAN GURUSAMY, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEEETING ID: RON-RRQO-ANT

srl| Appeal Number | Ass™"" Assessee Name Remarks
1 zmmr;:;znzs 2011-12 | [A] NAHAR VINIYOG PRIVATE LIMITED

2 2255;%?.;21125 2013-14 | [A] MADHU BHIWANIWALA

3 zzaﬁmrgiﬂuzs 2014-15 | [A] MADHU BHIWANIWALA

"} — IK[EALRIJEE 2009-10 | [A] NAGREEKA EXPORTS LIMITED

S| e IKIET.,!ZOIE 2023-2024 | [A] MONOJ KUMAR JAIN

6 Eﬂ?fﬁréﬂuzmﬁ 2016-2017 | [A] MIDNAPORE COLLEGE

7| 4 4na,rxr£ntrznzﬁ 2016-2017 | [A] MIDNAPORE COLLEGE

8 1415;3!;?.{1026 2024-25 | [A] MRINMAY BANERJEE

Deputy Registrar
04-Sep-2026|
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KOLKATA--CL-20265epl? . hitm

INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE GOPALAN GURUSAMY, ACCOUNTANT MEMBER

GOOGLE MEEETING ID: RON-RRQO-ANT

IN COURT ROOM 2

Srl | Appeal Number A::::_t' Assessee Name Remarks

1 |ITA 529/K0L/2024| 2017-18 | [A] TAPAN GHAR

2 Iﬁwf;um o |2020-2021 | [A] CARGO PARTNER LOGISTICS INDIA PVT, LTD.

Jj [— fIC]EALRDM 2021-22 | [A] CARGO PARTNER LOGISTICS INDIA PVT, LTD.

4 | ﬂgtznu 2012-13 | [D] ARROWTOWN MARKETING PRIVATE LIMITED

5 | a8 ﬂlf:-gtfma 2013-14 |[D] ALLIED COMMOSALE PVT.LTD |
4 [ ‘,KTE‘LME 2017-2018 | [A] MAHAK DOSHI “
¥ Vs ’,Krgtng 2015-16 | [A] NAVNEEL ISPAT PRIVATE LIMITED

o ﬂg.:LZDEE 2017-2018 | [A] MOHAN GLOBAL BUSINESS PVT. LTD. __i
ol , aﬂggiﬁzﬁ 2022-23 | [A] ANA OILS AND FATS INDIA PRIVATE LIMITED J
w0 o ,fgffz};zﬁ 2016-17 | [D] NAARAAYANI MINERALS PRIVATE LIMITED

11 |ITA 305/KOL/2026| 2018-2020 | [A] OM PRAKASH GARG

12 |ITA 306/KOL/2026 2019-2020 | [A] OM PRAKASH GARG |
13| 68 IK{BTJIDZE 2015-16 | [D] MAHESH KUMAR AGARWAL E
14 5100 ffﬂ"uzm 2023-24 | [D] MARK TRADING CO. !
15| 5100 ,:EE?. 12026 |2013-2014| [A] NDCON CONSTRUCTIONS

16 , 42%?&2025 2023-24 | [D] NISSAN COMMODITIES PRIVATE LIMITED

Wk, |

Deputy Registrar
04-Sep-2026
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9/4/26, 11:32 AM

KoL KATA-CL-H0265epl7 him

INCOME TAX APPELLATE TRIBUNAL, KOLKATA

-
|
CAUSE LIST OF C BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)
BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE GOPALAN GURUSAMY, ACCOUNTANT MEMBER
IN COURT ROOM 2
GOOGLE MEEETING ID: RON-RRQO-ANT
Srl | Appeal Number A:?n':' Assessee Name Remarks
IT(SS)A 5
1 B0/KOL/2026 2018-2015 | [A] M] TRADERS
IT(SS)A
2 81/KOL/2026 2019-2020 | [A] MJ TRADERS
3 |ITA 656/KO0L/2026| 2022-2023 | [A] M/S. N.M. FINANCE & INVESTMENT CONSULTANCY LIMITED
4 |ITA 721/KOLf2026| 2022-23 | [A] RECKITT BENCKISER (INDIA) PRIVATE LIMITED
5 |ITA 849/KOL/2026| 2023-2024 | [A] GKW CONSULT GMBH
6 |ITA 918/KOL/2026|2023-2024 | [A] M/S, PHILIPS ELECTRONICS NEDERLAND B.V.
ITA
7 | 1086/0L/2026 2015-2016 | [A] NANDAN KUMAR DAS !
ITA
8| 1119 /KOL/2026 2023-24 |[A] METSO QY] J
ITA -
9 | 2434/k0L/2026 2023-24 |[D] NEW TECH CONCLAVE PRIVATE LIMITED [
ITA i
10 2435/KOL/2026 2023-24 |[D] METRO CITY VANIJYA PRIVATE LIMITED ‘1:
|
i
\Uw}‘\/ |
Deputy Registra

04-Sep-2026
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KOLKATA—CL-20265ep07 . htm

INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER

AND HON'BLE GOPALAN GURUSAMY, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEEETING ID: RON-RRQO-ANT

Srl | Appeal Number l::::‘ Assessee Name Remarks
{ IT(TP)A 2012-2013 [A] PRICEWATERHOUSE COOPERS SERVICE DELIVERY CENTER
1/KOL/2026 {KOLKATA) PVT. LTD.
2 IT(TP)A 2012-2013 [A] PRICEWATERHOUSE COOPERS SERVICE DELIVERY CENTER
2/KOL/2026 (KOLKATA) PVT. LTD,
3 |ITA 724/KOLJ/2026| 2021-2022 | [A] PRICEWATERHOUSE COOPERS PVT. LTD.
4 |ITA 552/KOL/2024| 2020-21 |[A] INTEGRATED COAL MINING LTD,
ITA
5 1922/KOL/2024 2015-2016 | [A] JADUPUR ANCHAL SAMABAY KRISHI UNNAYAN SAMITY
ITA
6 2466/K0L/2024 2009-10 |[A] SILKINA COMMODEAL PVT. LTD. ]
1
ITA
7| 1613 /KOL/2026 2016-2017 | [A] MANAB! PRAMANICK
ITA
8 2457/KOL/2026 2023-24 | [D] NORFIOX VINCOM PVT LTD
Deputy Registrar
04-Sep-2026]
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KOLKATA--CL-20268ep07 him

INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF D BENCH FOR 07-SEPTEMBER-2026 (MONDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN COURT ROOM 3
GOOGLE MEETING ID :- KRE*HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

Srl | Appeal Number Aﬁ::' Assessee Name Remarks
g [ f;mm 4 | 201819 |[D] RAJ METAL INDUSTRIES

] P ,‘;EJZEIIE 2014-2015 | [A] S.N. MOTORS PVT. LTD.

3 Zﬁﬂéﬁ}z‘gﬁ 2012 | [D] SIDDHA PROJECTS PRIVATE LIMITED (EFILING)

4 mﬂﬁlzgzs 2009-2010 | [A] PREMLATA SINGHANIA

5 ml;t;:(gfj;uzs 3010-2011 | [A] PREMLATA SINGHANIA

6 1mff-||}gfj;nz5 2011-2012 | [A] PREMLATA SINGHANIA

7 mﬁgﬂ;ﬂzs 2012-2013 | [A] PREMLATA SINGHANIA

8| oo |2013-2014 | [A] PREMLATA SINGHANIA

9 mqﬁgf;};mj 2014-2015 | [A] PREMLATA SINGHANIA

10 105‘&3&’;‘“25 2015-2016 | [A] PREMLATA SINGHANIA

1 Bﬁﬂéﬁhﬁ 2016-17 | [A] SANJAY AGARWAL

12 wﬂﬁﬁz& 2017-18 | [A] SANJAY AGARWAL

13 BEKBSL?}EEZE 2019-20 | [A] SANJAY AGARWAL

14 |ITA 850/KOL/2025| 2013-14 |[D] SAIFUL BISWAS

15 |ITA 851/KOL/2025| 2013-14 |[D] SAIFUL BISWAS

16 | CO 31/K0L/2026 | 2013-2014 | [A] SATFUL BISWAS

- A 112012 | [A] PROMINENT SUPPLIERS PVT. LTD. (SUCCESSOR OF GALLANT

1751/KOL/2025 DISTRIBUTORS PVT, LTD. PURSUANT TO AMALGAMATION)

i8] III'E-EF}TJZHZE 2017-2018 | [A] SINGH CRANE SERVICE

19| yoganc 2025 | 20112012 |[A] SUBRATA MUKHERIEE

20| a0 ;giﬂﬂzs 2010-11 | [D) SATBIR MAHATO

21| s 2025 |2022-2023 | [A] UNBLOCK INDIA PVT. LTD.

2| s0a ;g’iﬂm 20182019 | [D] SARASWATI CELLPHONE PRIVATE LIMITED

flefiC- A IudiSISIKOLKATA-CL-20265ep07 him
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KOLKATA-CL-20265ep07.hitm

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

CAUSE LIST OF D BENCH FOR 07-SEPTEMBER-2026 (MONDAY)

GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

Appeal Number ASSINL,

Year

Assessee Name

Remarks

23

ITA

2421/KOL/2026

2013-2014

[A] M/S. TECHNOCRAT INFOTEC PVT. LTD.

24

ITA 167/KOL/2026| 2017-2018

[A] RAVI DIESEL PVT, LTD.

25

ITA 490/KOL/2026| 2020-21

[A] TANMOY BANERIEE

ITA 852/KOL/2026| 2012-2013

[A] PANKA) KUMAR AGARWALA

27

ITA

2412/K0L/2026

2013-2014

[A] SATABDI KUNDU

28

ITA

2413/KOL/2026

2017-2018

[A] SATABDI KUNDU

29

ITA

2414/KOL/2026

2018-2019

[A] SATABDI KUNDU

ITA

1842/KOL/2026

2018-2019

[A] SARASWAT] CELLPHONE PVT. LTD.

Deputy Registrar

03-Sep-202
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E TAX APPELLA KOL

CAUSE LIST OF D BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

sri| Appeal Number [ A5S™* Assessee Name Remarks
1 zgﬂ%gza 2017-2018 | [A] RIDHISIDHI SUPPLIERS PVT. LTD.

2 31%5;%‘;25 2010-2011 | [A] SURENDRA SINGH BENGANI

3 wﬁéﬁiﬁzﬁ 2011-2012 | [A] SURENDRA SINGH BENGANI

4 33;%5312325 2012-2013 | [A] SURENDRA SINGH BENGANI

5| . 4}&%&1& 2013-2014 | [A] SURENDRA SINGH BENGANI

6 jsﬂéﬁ’%ﬁzﬁ 2014-2015 | [A] SURENDRA SINGH BENGANI

7 3&{&?&1& 2015-2016 | [A] SURENDRA SINGH BENGANI

8 suﬂéﬁ];ﬂzs 2016-2017 | [A] SURENDRA SINGH BENGANI

9 IT(SS)A | 5011-2012 | [A] TIRUPATI FUELS PRIVATE LIMITED

89/KOL/2026

10 | ITA 66/K0L/2022 | 2012-13 | [D] OM SHREE RUPESH STEEL PVT. LTD.

11 |ITA 140/K0L/2025| 2018-19 | [D] VISWAKARMA RESIDENCY (EFILING)

vl [ ;E&;zms 2015-2016 | [A] SWAPAN BHATTACHARYA

+ IEIK_BT_IIUZS 2014-2015 | [A] PIONEER PROPERTY MANAGEMENT LTD.
14| 33 JPI{-E!TJEUEE 2013-2014 | [A] TITAGARH RAIL SYSTEMS LIMITED

15 |ITA 497/K0L/2026| 2017-2018 | [A] SALT LAKE SERVICE STATION

16 |ITA 530/KOL/2026| 2014-15 |[A] S & M INDUSTRIAL VALVES LIMITED

17 |1 859/K0L/2026| 2018-2019 | [A] M/S. TRACK FOUR INFOTEC (1) PVT. LTD.
18 |ITA 863/KOL/2026| 2017-2018 | [A] SEFALT COMMERCIAL PVT, LTD.

T ;gt;zaza 2017-2018 | [A] SURENDRA SINGH BENGANI

20| 400 f&zuza 2010-2011 | [A] M/S. SHREE MADHAV EDIBLE PRODUCTS LIMITED
| - f,gum& 2013-2014 | [A] M/S. STTARAM INVESTMENT LIMITED
2|, qz?,rgtzazs 2018-2019 | [A] THE SATURDAY CLUB LTD.

Me NG [ JudiSIS/KOLKATA-CL-20268ep07 . hitm
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BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

CAUSE LIST OF D BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

Srl | Appeal Number ‘*";T:‘ As Name oD
ITA
23 3429/KOL/2026 2017-2018 | [A] TARAKNATH TRAVELS
Deputy Registrar
03-Sep-2026
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3
GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.
Srl | Appeal Number “fﬂ:’: Assessee Name Remarks

1 o ﬂ?u?.,rzuz o | 2018-19 |[D] SAKET LA PARIS TOWERS LLP

2 znwgtrzuzs 2017-2018 | [A] SAKTINAGAR SAMABAY KRISHT UNNAYAN SAMITY LTD.
3 | 2207/Kou/2025 | 2012-2013 | [A] RAM LAL TEWARI

4| i ;En?.;zuzs 2020-21 |[A] SINGH FISHER N

S | 52 rgtfzuzs 2016-2017 | [A] RASHIDA HANIF

6 zemn{rutzuzs 2019-2020 | [A] M/S. SHANTANU CARFIL (DISSOLVED FIRM)

4 !fu"ﬂm 2016-2017 | [A] RAHUL MAROO

8 | ITA 18/KOL/2026 | 2014-15 | [D] SHALIMAR NUTRIENTS PRIVATE LIMITED

9 | TTA 19/KOL/2026 | 2015-16 |[D] SHALIMAR NUTRIENTS PRIVATE LIMITED

10 |ITA 114/KOL/2026| 2016-17 |[D] SHALIMAR NUTRIENTS PRIVATE LIMITED

11 [ITA 115/KOL/2026| 2017-18 |[D] SHALIMAR NUTRIENTS PRIVATE LIMITED

12 |ITA 246/KOL/2026| 2012-2013 | [A] SUMANGALAM FINANCIAL ADVISORY PVT. LTD.

13 |ITA 636/KOL/2026| 2018-19 |[D] WALDIES COMPOUND LIMITED

14 (ITA B79/KOL/2026| 2012-2013 | [A] M/S. SHOPARNA BROTHERS PVT. LTD,

15 |ITA B80/KOL/2026| 2014-2015 | [A] M/S. SHOPARNA BROTHERS PVT. LTD.

16| 1378 ;%tfzuzs 2012-2013 | [A] M/S. YASASWI TRADERS PVT, LTD.
17 1233;&1;2:125 2017-2018 | [A] SIVA PRASAD GHOSE

B !!EE?JEDEE 2011-2012 | [A] UNNATI PROJECTS PRIVATE LIMITED
19| 4703 ngt.rzuze 2012-2013 | [A] UNNATI PROJECTS PRIVATE LIMITED
2| su0 ‘,g’t{mﬁ 2022-23 | [A] WEBEL TECHNOLOGY LIMITED

21| Jeaneonsa006 | 2012:2013 | [A] UCO BANK

2| e f&tmﬁ 2012-2013 | [A] SADADHAN SALES PRIVATE LIMITED
23| 1aca nﬁ;zuzs 2011-2012 | [A] SUNIL KUMAR AGARWAL

fila: NC /I udSISMOLKATA--CL-20285ep07 him
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CAUSE LIST OF D BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

Srl | Appeal Number Aﬂ Assessee Name Remarks
ITA

1854/KOL/2025 2012-2013 | [A] SUNIL KUMAR AGARWAL

ITA
1860/KOL/2025
ITA
1861/KOL/2025
ITA

27 1862/KOL/2025 2015-2016 | [A] SUNIL KUMAR AGARWAL

28 | ITA 7/KOL/2026 |2010-2011 | [A] SUGANDH SUPPLIERS P. LTD.

24

25 2013-2014 | [A] SUNIL KUMAR AGARWAL

26 2014-2015 | [A] SUNIL KUMAR AGARWAL

Deputy Registrar]
03-Sep-2026|
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INC

TE TRIBUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

sri | Appeal Number ‘::_“:' Assessee Name Remarks
1 | €O 12/KOL/2026 | 2019-2020 | [A] VET BIOTECH PRIVATE LIMITED

2 | €O 32/K0L/2026 | 2015-2016 | [A] PRITHVI FINVEST CO PRIVATE LIMITED

3 | co 33/KOL/2026 | 2016-2017 | [A] PRITHVI FINVEST CO PRIVATE LIMITED

& | CO 34/K0L/2026 | 2015-2016 | [A] TOP METALS LIMITED

5 IT{SS)A 2014-15 | [A] RUNGTA CEMENTS PVT. LTD,, KOLKATA

37/KOL/2026

6 mﬂgjﬁ‘m 2020-21 | [A] SANJAY AGARWAL

7 | siam foEuzma 2013-14 | [D] M/S MANGAL CRYSTAL COKE PV, LTD.

.| S ﬁﬁﬂﬂw 2014-15 | [D] M/S MANGAL CRYSTAL COKE PV, LTD.
[ f&Mg 2013-14 | [D] M/S MAHANIDHI VYAPAAR PVT. LTD.

10| 16 ﬂl;rotfzmg 2013-14 | [D] M/S WONGA TRADERS PVT. LTD.

1] 0 ﬂﬁﬂma 2013-14 | [D] M/S KHAMBHALIA TRADERS PVT. LTD.

12} s I%I{ETJZME 2013-14 | [D] M/S NEWAGE VINIMAY PRIVATE LIMITED

B3| fsu?ﬁmg 2013-14 | [D] M/S RUSSEL VALE TRADERS PRIVATE LIMITED
14| 5937 ;xrgﬁfzmg 2014-15 | [D] M/S RUSSEL VALE TRADERS PRIVATE LIMITED
15 |TTA 341/KOL/2021| 2013-14 | [D] M/S GAURAV VINIMAY PVT. LTD.

16 |ITA 521/K0L/2021| 2013-14 | [D] M/S BHACHAU TRADERS PVT. LTD.

17 |TTA 636/K01L/2025| 2013-2014 | [A] SINGH CONSTRUCTION COMPANY

18 |ITA 643/K0L/2025| 2014-15 | [A] M/S. VINITA STEEL TRADE PRIVATE LIMITED
19 |ITA 720/KOL/2025| 2012-13 |[A] SANIAY KUMAR SUREKA HUF

20 |TTA 721/K0L/2025| 2011-12 | [A] SAPNA SUREKA

21 |1TA 722/K0L/2025| 2012-2013 | [A] SAPNA SUREKA

- [ ﬂcrtr;u:uzs 2017-18 | [A] SAR] EDUCATIONAL CENTRE

-1 [~ ;xrgtzuzs 2012-13 | [D] RAJDEEP TRADECOM PVT. LTD.
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CAUSE LIST OF D BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN COURT ROOM 3
GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.
Srl | Appeal Number Aﬁ:‘:’ " Assessee Name Remarks
24 iazwﬁfzms 2012-2013 | [A] PATTON DEVELOPERS LIMITED
2 | =nm ﬂgtmza 2013-2014 | [A] PATTON DEVELOPERS LIMITED
2 1925;'!{:;?.12525 2017-2018 | [A] VINOD KUMAR BANSAL
= (B fgutznzs 2018-2019 | [A] VINOD KUMAR BANSAL
28| 103 flgtr;uzqu 2019-2020 | [A] VINOD KUMAR BANSAL
29| o ;Eatzuzs 2017-2018 | [A] SURESH KUMAR AGARWAL
30| 5008 ﬂI:-chAuzuzs 2017-2018 | [A] SAINI ENGINEERING & FINANCE PVT, LTD,
31| g !EDLZUIS 2012-2013 | [A] SUBHLAKSHMI VANIIYA PVT. LTD.
3| saes Igbzﬂﬁ 2019-20 |[D] VET BIOTECH PRIVATE LIMITED
3 1943;13!. 2025 | 2015-16 | [D] PRITHVI FINVEST CO PRIVATE LIMITED
M| som ﬂgﬁii.flﬂzﬁ 2016-17 | [D] PRITHVI FINVEST CO PRIVATE LIMITED
35| 295 ISDTJZBZS 2017-18 | [D] PRITHVI FINVEST CO PRIVATE LIMITED
36 zgm%tng 2018-19 | [D] PRITHVI FINVEST CO PRIVATE LIMITED
7 ITA 201617 | D] THE WEST BENGAL SMALL INDUSTRIES DEVELOPMENT
3134/KOL/2025 CORPORATION LTD
38| w9 ﬂgtmg 2015-16 | [D] TOP METALS LIMITED
39 |ITA 241/K0L/2026| 2015-2016 | [A] SURESH PRASAD
90| 1on ;gtuuzs 2012-2013 | [A] M/S. RADHARANI VYAPAAR PRIVATE LIMITED
43 | i ;Eatrzuzﬁ 2022-2023 | [A] PRIYANKA BASU
) [ ﬂﬁﬂmﬁ —- | [A] PRIMARC PRABHU DAYAL CHARITABLE TRUST
- - ﬂgﬁtmﬁ 2023-24 | [D] PACEMAN SALES PROMOTION PRIVATE LIMITED
44| e ﬁgtrznza 2023-24 | [D] PURTI BEVERAGES PRIVATE LIMITED
45| 2457 ﬁ{:&‘rmzﬁ 2023-24 | [D] PURTI REALTY PRIVATE LIMITED
46| yacc ﬂ[t?uznlﬁ 2015-2016 | [A] PCE PROJECTS PRIVATE LIMITED
47| 5456 IHIELZGZE 2456 | [A] PRASHANT KUMAR ANCHALIA
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CAUSE LIST OF D BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

Sri | Appeal Number A‘.:zl;:t Assessee Name Remarks
] anLzuz ¢ | 202324 |[D] SREVASH BREWSKI LIMITED

49 | Sas0 fgﬁfzuza 2023-24 |[D) PANSARI DEVELOPERS LIMITED

50 | 460 .’EBTJEUEE 2023-24 | [D] PANSARI VEGETABLE & OILS PRIVATE LIMITED

51| sus IED?JEUIE 2023-24 | [D] SREYASH GREEN LIMITED

2| 26 J’FIEBAUEGEE 2013-2014 | [A] PHOENIX TEA & AGRICULTURE FARM PRIVATE LIMITED

Deputy Registrar
03-Sep-2026|
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 4

CAUSE LIST OF SMC BENCH FOR 07-SEPTEMBER-2026 (MONDAY)

GOOGLE MEETING ID: WUJ-UMEQ-TBB, TIME: AFTER "GUWAHATI" & "B" BENCH.

Assmt,

Srl | Appeal Number Yeir Assessee Name Remarks
1 [ra stzyeot/2005] 2010-2011 |1 ﬁs_;n COMMERCE LLP (ERSTWHILE MASTER COMMERCE
2 |ITA 916/KOL/2026 2018-2019 | [A] MAHAMAYA DEALMARK PVT, LTD.
. & ] o ﬂgbznzs 2018-2019 | [A] ANITA AGARWAL
4 LH#;KTE;TJZDEE 2012-2013 | [A] APNAPAN VINIYOG PRIVATE LIMITED
5 1693#1332&25 2011-12 |[A] SAUMYA LANTECH DRILLING SERVICES PVT, LTD.
p ITA 2018-201 | [A] BELKULT NAGARPUR SAMABAY KRISHI UNNAYAN SAMITY
1735/KOL/2026 LIMITED
21l e 4f$12n26 2021-2022 | [A] DEBENDRA KISHOR DE
8 1sssﬂﬁﬂuzﬁ 2013-2014 | [A] GENERAL HARDWASTE COMPANY
9 IEIE!KIE?,EDEE- 2018-2019 | [A] PATIBUNIA SKUS LTD.
10 wzungﬁzuzﬁ 2023-2024 | [A] KALINDI SEVA TRUST
11 zqm;g?.;zuza 2014-2015 | [A] PADMA KUTI PROJECTS PV, LTD.
2|, 4nsmrtgt“zuzs 2020-2021 | [A] RAJ KUMAR KOTHARI
13 2415;%?;2025 2019-20 |[A] WEST BENGAL STATE UNIVERSITY
14 zqi?mﬁﬂnze 2013-14 | [A] RAMESH RASIKLAL VASA (HUF)
15 2419‘,5&1025 2013-14 | [A] ABDUL MAZID
16 zqzumrgtznzﬁ 202425 | [A] WASHI AHMED
17 2421;&;1025 2021-2022 | [A] MANJITA MONDAL
) - ﬂ(r-;tmlﬁ 2020-2021 | [A] SHYAMAL KUMAR DUTTA

Deputy Registrar

04-Sep-2026]
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EL UNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER

GOOGLE MEETING ID: WUJ-UMEQ-TBB, TIME: AFTER "GUWAHATI" & "B" BENCH.

AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 4

Appeal Number

Assmt.

Wi Assessee Name Remarks

ITA 135/KOL/2026| 2023-24 |[A] AJIT KUMAR RAY

ITA 714/KOL/2026| 2013-2014 | [A] SAMYAK TOWERS (P) LTD.

14wgtzuzs 2011-2012 | [A] SURENDRA SINGH BENGANI
1?79;&:.:35 2019-20 | [A] FAME DEALERS PRIVATE LIMITED
19}'}';}1(;1;3(}35 2019-20 |[A] STB ADVISORY SERVICES PRIVATE LIMITED
znmﬁ;znzs 2015-16 |[D] MAHESH KUMAR AGARWAL(HUF)
1155;}%7421:2& 2024-25 | [A] PUA KUMARI SINGH

2186/K0L/2026 | 201213 | [D] KAMALA NAYAN VALA

Deputy Registrar
04-Sep-2026|

fle- G-/ JudiSIS/KOLKATA-CL-20265ep0T hir 24



G426, 1126 AM KOLKATA-CL-20265ep07.hm

INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 4

GOOGLE MEETING ID: WUJ-UMEQ-TBB, TIME: AFTER "GUWAHATI" & "B" BENCH.

Srl | Appeal Number A:,ﬂrt' Assessee Name Remarks
1| a4 ;girzuzs 2017-2018 | [A] TIRUMANI SUPPLIERS LLP

2 |ITA 345/KOL/2026| 202021 |[A] BASIR KHAN

3 | e flgtfmzﬁ 2017-18 | [A] JAGSAKTT COMMODITIES PRIVATE LIMITED

4 | s nﬁm:s 2015-16 | [A] JAGSAKTI COMMODITIES PRIVATE LIMITED

5 | yase ﬂigbzuzs 2013-2014 | [A] XAVIER TEXTRADE PRIVATE LIMITED

6 [ o IKELEDEE 2018-2019 | [A] PASHUPATI DEALCOM PRIVATE LIMITED

4 - ;Eutznzs 2018-2019 | [A] RAJPAD TRADERS PRIVATE LIMITED

I ﬂwg{;zuzﬁ 2017-2018 | [A] NARENDRA PRAKASH SHARMA

Deputy Registrar
04-Sep-2026]
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'[ INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF SMC BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 4

GOOGLE MEETING ID: WUJ-UMEQ-TBB, TIME: AFTER "GUWAHATI" & "B" BENCH.

Assmt.

5rl | Appeal Number Year Assessee Name Remarks
4k 4}.%{;‘?_;20‘.{5 2012-2013 | [A] SHREYA AGARWAL

2 2355;&%&25 2013-2014 | [A] SAMUDRA NEEL SAHA

w2 R D e

4] 435@‘[‘,2[}25 2010-2011 | [A] PRAVIN JAIN

5 2443;'!{!;?.;’2025 2017-2018 | [A] BABI SAHA SHA

6 2449}’!(1—{1.‘:!1;2026 2019-2020 | [A] SATYANARAYAN ISPAT PVT, LTD.

-3 fgtflﬂzﬁ 2020-2021 | [A] PUSHPA BITAN FRIENDSHIP SOCIETY

8 2451,»%:;2025 2024-2025 | [A] RACHIT BAID

9 | 2463/K0L/2026 | 201617 | [A ADYAMA COMPLEX PRIVATE LIMITED

Deputy Registrar
04-Sep-2026|
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONODUNCEMENTS

FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE SHRI YOGESH KUMAR US, JUDICIAL MEMBER
AND SHRI RAKESH MISHRA, ACCOUNTANT MEMBER

SPECIAL CONSTITUTION MATTERS (GOOGLE MEETING ID: WUJ-UMEQ-TBB) l
COURT ROOM 4 .
Sel Appeal Number | A%S™ Agsagsee Bench m.—.mE
1| 1A | 353 | koL | 2014 | 2995 |[b) M/s DATEX OHMEDA (INDIA) PVT. LTD. c ;
2 | 1T | 401 | KOL | 2014 | 3005 |[A] DATEX OHMEDA (INDIA} PVT. LTD, c ]
3 | mA | 1319 | koL | 2017 [ %07 |[D] M/s. DATEX OHMEDA (INDIA) PVT, LTD., c =7
4 | ma | 1361 | koL | 2017 | 297" |ia] DATEX OHMEDA (INDIA) PVT. LIMITED c
5 | mma | 2506 | koL | 2017 [ 205 (o] m/s. DATEX OHMEDA (INDIA) PV, LTD, c | |
6 | ma | 156 | koL | 2019 zﬂﬁ' [A] DATEX OHMEDA (INDIA) PRIVATE LIMITED c i !
7 | ma | 226 | koL | 2020 | *00% |(A] DATEX OHMEDA (INDLA) PRIVATE LIMITED o
8 | A [ 1401 | koL | 2010 | 200 (D] M/s. MACMET INDIA LTD. A ,
9 | | 1402 | koL [ 2010 | 2006 [0 SHRI HARSHVARDHAN NEGTIA, /R TO THE ESTATE OF LATE VINOD KR -
10 | ITA [ 1592 | KoL | 2010 | 200 [(D) M/S. RADHA KRISHNA BIMAL KUMAR PVT, LTD, A 41
1| A | 1964 | koL | 2017 20¥ (] /s, ALLAHABAD BANK A .
12 | 1A | 1993 | KoL | 2017 | 294 [[A) INDIAN BANK (ERSTWHILE ALLAHABAD BANK) A |
13 | A | 967 | koL | 2018 | 2717 (D] /s, ALLAHABAD BANK A
14 | A | 968 | kot | 2018 [ 2011 Iroj /s, ALLAMABAD BANK A | I
15 | 1A | 978 | koL | 2018 | “TI* |[A] INDIAN BANK (ERSTWHILE ALLAHABAD BANK) [ A P |
16 | 1T | 979 | koL | 2018 | 291" |ra) INDIAN BANK (ERSTWHILE ALLAHABAD BANK) | a ‘ i
17 | 1A | 276 | koL | 2019 | 224 |[a] INDIAN BANK (ERSTWHILE ALLAMABAD BANK) | x| __‘1
18 | 1A | 366 | Kok [ 2019 [ 29% |(o) /5. ALLAMABAD BANK A T I
19 | A [ 2240 | koL | 2019 2‘1}5'5“ [A] INDIAN BANK (ERSTWHILE ALLAHABAD BANK) A ]I
20 | A | 2440 | koL | 2019 | 295 i) ALLAABAD BANK A ‘
21 | ma [ 1187 | koL | 2024 i‘ﬂ: [A] INDIAN BANK (ERSTWHILE ALLAHABAD BANK) A “i
22 | mA | 190 | koL | 2025 | 2813 (o] ALLAMARAD BANK (EFILING) | A | efing |

il G JudiSISMOLKATA-FCL-2026-5ep-08 himl
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
THIRD MEMBER MATTERS

FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE SHRI DUVVURU RL REDDY, VICE PRESIDENT

THIRD MEMBER MATTERS
Court Room 1
Google mut.lng id- gng-acrh-nl
srl |  Appeal Number :f::‘" Assessee Bench |Remarks
1 |ema| 14 | koL |2024 2%11%- [A] JITESH KUMAR BANTHIA B
2 |Bma| 15 | koL | 2024 "i‘;ﬁ [A] SURESH KUMAR BANTHIA B
3 |emal 1 | koL (2025 2[‘:{:‘5‘ [D] SURESH KUMAR BANTHIA B
4 |smal 2 | koL (2025 x{?‘ (D] JITESH KUMAR BANTHIA (EFILING) B
s | co| 30 | kot |2025| 2918 |rA] SURESH KUMAR BANTHIA B
19 [A]
6 | co| 40 | oL |2025 2”1193' [A] JITESH KUMAR BANTHIA B
7 | ma | 238 | koL | 2025 z‘if‘ [A] SRI SOURABH KUMAR ROY D
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF SMC BENCH FOR 11-SEPTEMBER-2026 (FRIDAY) il
BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER
IN COURT ROOM 4
GOOGLE MEETING ID: WUJ-UMEQ-TBB : TIME: 10:30 AM.
sri| Appeal Number | oS Assessee Name Remarks
1 | ITA 1025/K0L/2026 | 2016-2017 | (A] STATE BANK OF INDIA SMECCC-SAR HOWRAH
2 | ITA 1042/K0L/2026 | 2017-2018 | [A] STATE BANK OF INDIA, BAGHAJATIN BAZAR
3 | ITA 1043/K0L/2026 | 2017-2018 | [A] STATE BANK OF INDIA, SARB
4 | ITA 1065/K0L/2026 | 2017-2018 | [A] STATE BANK OF INDIA, RBO 4 KOLKATA
5 | ITA 1090/KOLf2026 | 2017-2018 | [A] STATE BANK OF INDIA, SRIRAMPORE
6 | ITA 1194/KOL/2026 | 2016-17 | [A] STATE BANK OF INDIA, NALIKUL BRANCH
7 | ITA 1405/K0L/2026 | 2016-2017 [A] STATE BANK OF INDLA, RBO 3 SOUTH 24 PARGANAS
8 | ITA 1406/K0OL/2026 | 2017-2018 | [A] STATE BANK OF INDIA, GARCHA BRANCH
9 | ITA 1407/KDL/2026 | 2017-2018 | [A] STATE BANK OF INDIA, RBO 3 KOLKATA
10 | ITA 1408/KOLS2026 | 2017-2018 [A] STATE BANK OF INDLA, RBO 3 SOUTH 24 PARGANAS
11 | ITA 1672/K0OL/2026 | 2017-2018 | [A] STATE BANK OF INDIA, FIFLE C1UB BRANCH
12 | ITA 1673/KOL/2026 | 2017-2018 | [A] STATE BANK OF INDIA, BIKASH BHAWAN BRANCH
13 | ITA 220/K0L/2026 2017-18 | [A] STATE BANK OF INDIA, IIM JOKA BRANCH
14 | TTA46/KOL/2026 | 2017-18 | [A] STATE BANK OF INDIA, KOLKATA MAIN BRANCH |
15 | TTA47/KOL/2026 | 2017-18 |[A]STATE BANK OF INDIA, COMMERCIAL BRANCH |
16 | ITA 4BfKOL/2026 2017-18 I [A] STATE BANK OF INDIA, BARABAZAR BRANCH
17 | TTAS91/KOL/2026 | 2017-18 | [A] STATE BANK OF INDIA AQ SOUTH 24 PARGANAS
18 | mae38/koL/2026 | 2017-18 | (] STATE BANK OF INDIA, RBO2 BARUIPUR
19 | ITA 64/KOL/2026 2017-18 | [A] STATE BANK OF INDIA, MIDDLETON ROW BRANCH
20 | ITA 65/KOL 2026 2017-18 | [A] STATE BANK OF INDIA, TANGRA BRANCH
21 | ITA e6/KOL/2026 2017-18 | [A] STATE BANK OF INDIA, OVERSEAS BRANCH
22 | TTA67/KOL/2026 | 2017-18 | [A] STATE BANK OF INDIA NRI BRANCH
23 | ITA 751/K0OL/2026 2016-17 | [A] STATE BANK OF INDIA, AD KOLKATA
24 | ITA752/K0L/2026 | 2017-18 |[A] STATE BANK OF INDIA AQ KOLKATA
25 | ITASO/KOL/2026 | 2017-18 | [A] STATE BANK OF INDIA, ENTALLY BRANCH
26 | ITA 91/KDL/2026 2017-18 | [A] STATE BANK OF INDIA, SARB SOUTH BENGAL BRANCH
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